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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

B.A. No., 559. of 1996,

Thursday this the 20th day of June 1996.

- CORAM:

1.

(

HBN'éLE MR. JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN

HON'BLE MR. P.V. VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

Rajaram Sukumar,

Exhibition Assistant,

Field Exhibition 0Office,
DAVYP, Ministry of Information
and Broadcasting,
~Trivandrum,

Ramakrishnra Pillai,S.,
Sub Editor,
'Yojana'PublicationDivision,
Ministry of Information and

: Broadcasting, ‘
Vazhuthacaud,
Trivandrum. .o

By Advocate Shri M.R. Rajendran Nair)

Us.

Union of India represented by

the Secretary to Government df India,

Ministry of Information and
Broadcasting,

Shastry Bhavan, New Delhi-1, oo

Applicants

Respondent

(By Advocate Shri Shafik Por Shri TPM Ibrahim Khan, SCGSC)

The application having been heard on 20th June 1996,

the Tribunal on the same day delivered the following:

ORDER

HETTUR S ANKARAN NAIR(3J), VICE_CHAIRMAN

Applicants seek to quash A2 order and pray.

Por a decl e ation that Pifty percent of the existing
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vacancies in the senior grade of Indian Information

Service Gfabp 'B"should be Filled up by promoting tﬁeﬁ
0fficgfs in the Junior grade. \

2. Uhen the matter camé up on 17.5.96, we gfantedv
‘time for gaﬁting'insgructions. We adjourned fhe.matter‘
fPurther af_thevraquast of standingchQnsel to }iieva
statement. fNo statement has béen‘filéd. Houevér,_hé
suggested.that a direction may . be iSsued fo respehdant

to consider A4 and AS repfés;ntéticns maintaining stetus quo.
In th; light of the submiséidn we direct respondent tg
pass speaking orders”on‘Ad énd‘AS ?epresaﬁtations within
Pour weeks from today. - Sﬁatus quo as on todéy‘uill be
méintained for six ueeks‘from.tbday.

3.. . :Standing counsél ébbmit# thét He will PorQard

a copy of the original apbiication And a copy of fhis
oraer'to fespondént for compliance. Ue reéord the .
Aéubmigéion.'

4. Original application is disposed of as aforesaid.

No costse.

Thursday this the 20th day of June 1996,

QL(MW(}M"‘”"‘/ _ Zj =~ J(k.:iv‘cm- oy
P.V. VENKATAKRISHNAN CHETTUR SANKARAN NAIR(J)

ADMINIS TRATIVE MEMBER  VICE CHAIRMAN
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3.

List of Annaxures'

Annexure-A2:- True copy of the circular Noé
35018/2/96-115 dated 13+3.1996 issued by
Government of India.

Annaxure-ﬂéw- True copy of the representation
dated 845,1996 submitted by 1st applicant to
the respondent,

Annexure-~-AS:= True copy of the representation
dated 7.5.1996 submitted by 2nd applicant te
the respondant.



